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DISTRICT MAGISTRATE OFFICE GHAZIABAD
Letter No :- ??:? /St-ADM(City)/2020 Dated [} -07-2020

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi,
E-mail- iudicial-ngt@gov.in & ngt.filling@gmail.com
Sub: Compliance report in compliance to order passed by Hon’ble
NGT, New Delhi on dated 22.01.2020 in matter of O.A. No. 10/2020,
- Ved Prakash Aggrawal Versus Executive Engineer, Meerut
Division, Gang Naha, Meerut. & Ors.
Sir,

With reference to the above subject mentioned above, in compliance to the
order passed by Hon’ble National Green Tribunal, New Delhi on dated 22.01.2020 in
matter of OA No. 10/2020, Ved Prakash Aggrawal Versus Executive Engineer, Meerut
Division, Gang Naha, Meerut. & Ors , the compliance report is submitted for your kind

perusal and necessary action please.

Yours Sincerely

Additionamsi@;;trate (City)

Ghaziabat

Copy to:
1- District Magistrate, Ghaziabad .

2- Standing Counsel, Hon’ble National Green Tribunal on behalf on District
Administration, Ghaziabad for perusal and necessary action.

Additional District Magistrate (City)
Ghaziabad
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To,
District Magistrate,
District- Ghaziabad

Before:- Hon’ble National Green Tribunal, New Delhi

Original Application No. 10/2020, Ved Prakash Aggarwal versus Executive Engineer, Meerut Division

Ganga Canal, Meerut & Ors.

Respondent:- The Details as per Committee of Executive Engineer, Meerut Division Ganga
Canal, Meerut & Executive Engineer GDA, Ghaziabad are Following:-

A. Distributary Tikri, District Ghaziabad starts from 8 Mile 03 furlong to 28 mile 02 furlong
B. Inspection was done on 18.03.2020 by assistant Engineer-IV, Meerut Division Ganga
Canal, Meerut, Deputy Revenue Officer-1l, Meerut Division Ganga Canal, Meerut, Jiledar-
Muradnagar, junior Engineer- Muradnagar and Sinchapal Duhai, which are as follows:-
1. The Temporary hoarding imposed by M/s Land Craft Developers Pvt. Ltd. In the land of
the irrigation Department on Tikri distributary has been removed. There is no illegal
occupation of the land of the irrigation department. Photo is attached.
2. A temporary tin was placed on the Tikri distributary by ATS Grand realtors Pvt. Ltd. It
has been removed from the spot. There is no occupation of the land of the irrigation

department. Photo is attached.

3. The temporary wooden kiosk (@@T) that wés placed in front of the M/s. Columbia Asia

Hospital on the land of the irrigation department on Tikri distributary has been removed
from the spot. There is no encroachment on the concerned irrigation department land

(Tikri Distributary). Photo is attac/h?/

Sinchpal Jiledar
Meerut Division Ganga
Canal Meerut (U.P.)

Assistagt Engineer-1V ‘ Executive Engineer

Meerut Division Ganga Meerut Division Ganga
Canal, Meerut (U.P) Canal, Meerut (U.P.)

Deputy Reﬁnue Officer-Il

Meerut Division Ganga
Canal Meerut (U.P.)

/’ 7
Executive Engineer
Ghaziabad Development Authority

Ghaziabad (U.P.)
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" Grievance in this application is that no action is being taken against
encroachment of Tikri Rajvaha Bhola Jhal joining Dasna drain in district Ghaziabad. M/s
Landcraft Developers Pvt. Ltd has developed the housing township and M/s Columbia

. Asia Hospital has set up a hospital by way of encroachment and there is also

encroachment by Ghaziabad Development Authority.
Let a factual and action taken report in the matter be furnished jointly by the

Execut:ve Engineer, Meerut D|V|son (Gang Nahar), Meerut and the District Magistrate,
Ghaziabad before the next date by email at judicial-ngt@gov.in
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~ Item No. 15 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 10/2020

Ved Prakash Aggrawal Applicant(s)
Versus
Executive Engineer, Meerut Division,

Gang Naha, Meerut. & Ors, Respondent(s)

Date of hearing: 22.01.2020

HON’BLE MR. JUSTICE ADARSH KUMAR GOEL CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER

HON’BLE DR. NAGIN NANDA, EXPERT MEMBER L
HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER

" For Applicant(s): Mr. Ved Prakash Aggarwal, Applieént in person

", ORDER

- Grievance in th1s apphcatlon is that no actlon is: bemg taken

ageunst encroachment of len Rajvahq Bhola Jhal JOlmng Dasna drain

—

4y ; 1n dlStI‘lCt Ghaz1abad ‘ M/s Landcraft Developers Pvt Ltd has

. :

d(\ developed the housmg tOWnShIp and M/ s Columb1a~_»_ ia Hospital has
Ag14) =

N set up a hospltal by way of encroachment"" and there is also
Y

encroachment by GhaZIabad Development Authority.

Let a factual and action taken report in the matter be furnished

jointly by the Executive Engineer, Meerut Divison (Gang Nahar),

Meerut and the District Magistrate, Ghaziabad before the next date

by email at ludicial-ngtegoy.in.

—

——— . :
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A copy of the order be sent to the Executive Engineer, Meerut
Division, Gang Nahar, Meerut and the District Magistrate, Ghaziabad

by.émail.

The applicant may furnish a:set of papers to the Executive

Engineer, Meerut Division, Gang N'Ahar, Meerut and the District
— ) — _ =
Magistrate, Ghaziabad and file affidavit of service within one week.

- ]

List for further consideration on 30.03.2020.
=

éarsh Kumar Goel, CP

January 22, 2020 gy
: Onglna.l Apphcahon No. lO/ 2020 . &
Tax . gk P
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